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(b) since when this programme has 
begun and where;

(c) whether Himachal Pradesh has 
received any grant lor killing monkeys:

(d) if so, when this grant was made; 
and

(e) the amount so far given?

The Minister of Apiculture (Dr.
P. S. Deshmukh): (a) and (b). Yes.
Sir. This system has been in vogue 
since 1947-48, under the G.M.F. Cam
paign.

(c) Yes, Sir.

(d) In June 1953.

(e) Rs. 18,000/-.

R a il w a y  P r o v t o e n t  F u n d

*1092. Shrl Muniswamy: Will the
Minister of Railways be pleased to
state whether there is any difference 
in the percentage of Interest paid to 
€x-Company staff and State Railway 
Staff on their Provident Fund?

The Deputy Minister of Rail
ways and Transport (Shri Alagesan):
No, Sir, except tha t there are some 
differences in allowing the minimum 
guaranteed rates.

A ir  A c c id e n t s

*1093. Pandit D. N. Tiwary: Will the 
Minister of Communications be pleased 
to state:

(a) the amount of compensation 
which Government have had to pay 
for losses of life, insured and registered 
articles and other goods, in air crashes 
afte r nationalisation; and

(b) the loss by way of destruction 
of Government property including the 
value of planes destroyed?

The Deputy BiUnlster of Com
munications (Shri Raj Bahadur):
(a) and (b). I lay on the Table of 
the House a statem ent giving the re
quisite information. [See Appendix 
JV, annexure No. 29.]
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A g r i c u l t u r a l  P u b li c a t i o n s

*1097. Shri Gopala Rao: W ill th e
M in iste r o f Food and Agriculture be
p le ased  to  state:

(a) th e  m a in  o b je c t in  p u b lish in g  
"In d ia n  F a r m in g ’* and “ K h e t i” ;

(b) th e  e x te n t to  w h ich  th e  o b ject 
h a s  been  a ch iev ed ;

(c) th e  to ta l c irc u la tio n  o f  th ese  
p u b lic a tio n s; an d

(d) th e  co st o f  p ro d u ctio n ?

The Deputy Minister of Food and. 
Agriculture (Shri M. V. Krishnappa);
(a) F o r d isse m in a tin g  a g r ic u ltu r a l in 
fo rm a tio n  o f  v a lu e  to  th e  fa rm e r s  and 
e x ten sio n  w o rk e rs .

(b) T o  a la r g e  e x ten t.

(c) Circulation of Indian Farming 5,000
Circulation of Kheti. . . 1,000

(d) IndiaA Farming . Rs. 1,00,000 p.a.-
Kheti . . . Rs. 6,095 p.a.

R ic e  P r o c u r e m e n t  in  W est  B en g a l

*1103. Shri Ramananda Das: W ill
th e  M in iste r o f Food and Agriculture
be p leased  to state:

(a) w h e th e r it  is  a fa c t  th a t tb e  fre e  
m a rk e t rice  d e a le rs  in  th e  ra tio n ed  
a re as o f C a lc u tta  and In d u stria l areas 
h a v e  been  d irecte d  to  stop  p ro cu rem en t 
of rice fro m  th e  m o fu ss il d is tr ic ts  o f 
W est B e n g a l, O rissa , B ih a r  an d  A ssam ;

(b) w h e th e r it  is a fa c t  th a t th ey  
h a v e  been  d irec te d  to  p ro cu re  rir-e 
from  U tta r  P ra d e s h  an d  o v e rsea s; a n d

(c) i f  th e a n sw e r to  p a rts  (a )  a n d
(b) above be in  th e  a ffirm a tiv e, w îe*- 
th er  G o v ern m en t p rop ose  to re-ronj?!- 
d e r th e  m a tter  and a llo w  th em  to p ro 
cu re  r ic e  from  th e W est B e n g a l d is
tr ic ts  and a d jo in in g  areas?

The Deputy Minister of Food and 
Agriculture (Shrl M. V. KrisVnappa);
(a) and (b ) . T h e  fa c ts  a re  th at, in
1953 th e W est B e n g a l G o v ern m en t a l
lo w ed  lim ited  q u a n tities  o f r ic e  p u r
ch ased  in  W est B e n g a l D istr ic ts  to  be 
m oved  in to  C a lc u tta  th ro u gh  tra d e
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fo r  sa le  to licen sed  shops. T h is  h as 
been  stop p ed  sin ce  th e  1s t o f  J a n 
u a ry , 1954. B u t  as an e xce p tio n  to  
th e  g e n e ra l ru le  o f  n ot perm ittLng 
m o vem en t o f r ice  fro m  one S ta te  to 
a n o th er, e x c e p t on G o v ern m en t a c 
cou nt, trad e  has been  a llo w e d  to  im 
p o rt ce rta in  q u a n tit ie s  o f r ic e  fro m  
O rissa  an d  U tta r  P ra d esh . T ra d e  can  
a lso  b r in g  N e p a l rice  in to  C a lc u tta  
w ith  th e  S ta te  G o v e rn m e n t’s p e rm is
sion.

(c)  I t  is  not G o v e rn m e n t’s intenp- 
tio n  to a llo w  tra d e  to  p ro cu re  r ice  
fro m  th e  W est B e n g a l d is tr ic ts  and 
th e a d ja c e n t a re a s since,

(i)  so fa r  as the W est B e n g a l d is
tr ic ts  a re  con cern ed, it had  
been  fou n d  b y  e x p e rie n ce  
th at, such u n lim ite d  an d  
co m p e te tiv e  p u rch a se s ten d  
to u p set th e  m a rk e t and ra ise  
p rices; and

(ii)  w ith  re g a rd  to o th er areas, as 
a lre a d y  stated , th e g e n e ra l 
p o licy  is not to  a llo w  m o ve 
m en t of r ice  from  one S ta te  
to an o th er e x c e p t on G o v 
ern m e n t accou n t. A s  the 
W est B e n g a l G o v ern m en t, 
h o w e ve r, th em se lv es  h a v e  
p ro cu red  la rg e  q u a n tit ies  o f  
rice  from  th e su rp lu s d is
tr icts  o f W est B en g a l, and 
as th e C e n tre  Is p rep a red  to 
su p p ly  C a lc u tta  as m u ch  o f 
th e ir  req u ire m e n ts  as n eces
sa ry , the qu estio n  does n ot 
arise.

I n d ia n  T n itP H O N ii I n d u s t r ie s  L t d .

*1109. S h ri V . P . N a y a r: W ill th e
M in iste r  o f C o m m u n ication s be p leased  
to s la te :

(a) w h eth er it is a fa c t th a t in th e 
In d ian  T elep h o n e  In d u stries a la rg e  
n u m b er o f a u to m a tic  sc re w -cu tte rs  
(B ,S .A . and oth er m a k es) are  not b e in g  
u sed  fo r som e tim e now ;

(b) th e n um ber o f such scre w -cu ttin g  
m ach in es in th e fa c to r y  and th e ir  to ta l 
v a lu e  and c a p a city ;

(c) w h a t p e rc e n ta g e  o f  th e  c a p a city  
h a s  b een  u tilise d ; a n d

(d) w h a t is  th e  to ta l q u a n tity  o f  
sc re w s c u t so fa r  in  th ese  a u to m a tic  
m ach in es?

The Deputy Minister of Com
munications (Shri Raj Bahadur):
(a) 16 out o f  61 m a ch in es a re  n e t  
b e in g  used a t p resen t.

(b ) 61 m a ch in es c o stin g  a b o u t 
Rs. 13 la k h s. T h e  c a p a c ity  is 300 la k h  
scre w s an d  o th e r tu rn e d  item s p e r  
annum .

(c) A b o u t 50 p er cen t.

(d) 261 la k h  sc re w s and o th er 
tu rn ed  item s.

M a r s h a l l in g  A r r a n g e m e n t s  a t  A c h in e r a  
AND P h u l e r a

•1 1 1 4 . S h r i  W a g h m a re : W il l  th e  
M in is te r  o f  R a ilw a y s  b e  p le a s e d  to  
sta te :

(a )  w h e th e r  it  is a  fa c t  th a t  d u e  to  
in a d e q u a te  a n d  im p ro p e r  a r r a n g e 
m e n ts  o f  m a rs h a llin g  a t A c h in e r a ' a n d  
P h u le r a  s ta tio n s, la r g e  n u m b e r  o f  
w a g o n -d a y s  a re  b e in g  lo st; a n d

(b ) i f  so, w h a t  ste p s G o v e r n m e n t 
p ro p o se  to ta k e  to  sto p  su c h  p ra c t ic e ?

T h e  D e p u ty  M in iste r  o f  R a il
w a y s  an d  T ra n sp o rt (S h ri A la g e sa n ):
(a) No.

(b) D oes n ot arise.

Kamai.pur-Amdasa Road

* 111 5 . S h r i  D a s a r a th a  D e b : W ill
th e  M in iste r  o f  T ra n s p o rt  be  p le a se d  
to  s ta te :

(a) h o w  m u ch  p r iv a te  la n d  h a s 
b een  re q u is it io n e d  b y  G o v e rn m e n t 
fo r  th e  c o n stru ctio n  o f  K a m a lp u r -  
A m b a s a  R o ad  in T r ip u r a  S ta te ;

(b )  w h e th e r  a n y  co m p en sa tio n  h as 
b e e n  g iv e n  to  th e  o w n e rs  o f  th e  la n d s 
fo r  b o th  la n d  a n d  cro p  d a m a g e d  
d u rin g  co n stru ctio n ; an d

(c) i f  not, w h e th e r  G o v e rn m e n t 
p ro p o se  to  g iv e  su ch  co m p en sa tio n ?

The Deimtj M in iste r  o f  R ail- 
wa.ys a n d  T ra n sp o rt (S h ri A la g e sa n ):
(a) to  (c) . T h e  in fo rm atio n  is b ein g  
co llected  and w ill  be la id  on the T a b le  
o f  the H ouse in  du e course.




